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DATE (FFICE REPORT 	 ORDERS. 

27-7-9 	 Notice pending admission returnable on 

17-8-93. Mr. kireshi wa ives service on Mr. Pana 

furnishing a copy of the O.A. to him. No 

interim relief is granted at this stage as it 

is stated that the question being]orie time-bound 

promotion, the promotion of juniors to the 

applicant will not mar the prospects of the 

applicant if it is ultimately found that the 

applicant was also entitled to get one time-bound 

promotion, 

V. Radhakrishnan ) 	 ( N.E. Patel ) 
Member (A) 	 VXce-Chaj rnan 

ourne to 2 3t:1 u ,fut, 	3 at tc 

1...) 	 L.L 
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\v.RaLari)hr1ar1) 

Vic 	•oaa ir:an 

'5.8.9 Reply filed by Mr.Kureshi may be taken 
on record. Admitted. Rejoinder may be tiled 
latest by 27.9.1993. The matter may be placed 

for final hearing on a priority basis,but not 

before the end of December, 1993. 

I 
(V.Radhajc.rishnan) 	 (N.B.ate1) 

( 	 Member (A) 	 Vice Cjairman 



ORDERS. 

the parties. Adjourned to 29.9.99. 

(7. aamakrishnan) 
7ice Chairmen 
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H\1FDWVD BENCH. AHMEDABAI) 

).A.No. 39693 

hmedabad this the 29th  day of September. 1999. 

(Ion' ble Mr. V.Ramakrish.nan, Vice Chairman 

	

n 	k \ ft. \,S, Sawhai. Judidal I&mhcr 

erving as Postal Assistant. 

	

endarada Dist Tunagadh 	Applicant 
Ad nc'itc Mr. M.D. Rana 

TRSUS 
' t 	UNI.  

NIotie to be sered thiough 
The Post Master General 
Department of Post. 
Khanpur. Ahmedabad. 
The Superintendent of Post Offices. 
1unagadh I)1\ ision Junagadh 
randhidham 	 Respondents 

L 	 I 

	

F1on 	L'. V. Iainakris1inan, \ 7ice Chairnia. 

Rana is not present. He was not present on the last occasion also. 
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Certified Uiat iu lurther action is rqufted to be fak en and th case is fit or co:mnc: 	i Ji R 	d 

Room (Decided) 

Dated: 

Countersigfl(L 
Signature o tic Dealing 

Assistant 

section,øthcer/Ccurt Officer. 
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